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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 21.09.2022 (WEDNESDAY) 

COURT –III  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla, Member 

(Technical) 
 

   For Admission (After Notice) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 94 of 2022 

 

Tirupati Assets Pvt. Ltd. & Ors. 

Vs. 

Toorsa Tea Company Pvt. Ltd. & Ors. 

 

Pranaya Goyal Aaditya Vijaykumar 

 

   For Orders 

2.  I.A No. 1987 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

 

Flat Buyers Association Winter Hills-77. 

Vs. 

Umang Realtech Pvt. Ltd. Through IRP 

& Ors. 

 

With 

Manoj Kumar  Manish K. Gupta-IRP 

Sumesh Dhawan 

Kunal Sabharwal 

Abhishek 

Srivastava-CS 

Ankur Singhal 

3.     Contempt Case 

(AT) No. 28 of 

2020 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 
 

Pooja Mining & Marbles Pvt. Ltd. 

Vs. 

Umang Realtech Pvt. Ltd.  

Through IRP & Ors. 

 
With 

Gautam Singh   Manish Kumar 

Gupta-IRP 

Sumesh Dhawan 

Gaurav Verma 

Abhishek Srivastava-

R5 

4.  Contempt Case 

(AT) No. 02 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 

Brilltech Engineers Pvt. Ltd. 

Vs. 

Manish Kumar Gupta, IRP  
 
 

With 

Ankur Singhal  Karan Rajpurohi 

Abhijeet Sinha 

Vijay Nair 

Aditya Shukla 

5.  Contempt Case 

(AT) No. 24-25  

of 2021 in Comp. 

App. (AT) (Ins) 

No. 926 of 2019 
 

Flat Buyers Association Winter Hills-77 

Vs. 

Manish Kumar Gupta, IRP & Ors. 

 

Manoj Kumar Abhijeet Sinha 

Karan Singh 

Vijay Nair 

6.  I.A. No. 313 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 119 of 2020 

Gajender Sharma 

Vs. 

Dinesh Sanitary Store & Anr. 

 

Siddharth Sangal  Siddhartha Patra-

IRP 

Biswaksen Panda-

PCS 

7.  Comp. App. (AT) 

No. 114 of 2021 

 

 

Gautam Khaitan 

Vs. 

Deputy Commissioner of Income Tax & 

Ors. 

 

Aditya Ghadge Parth Semwal 

Vipul Agarwal-R1 
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   For Hearing 

8.  Comp. App. (AT) 

(Ins) No. 246 of 

2021 

 

A.K.C Infrastructure Pvt. Ltd. 

Vs. 

Amrit Cement Ltd. 

Gaurav Sarkar 

Adya Singh 

Wamika Trehan 

Ajay Bhargava 

Maithili Moondra 

Vanita Bhargava 

9.  Comp. App. (AT) 

(Ins) No. 867 of 

2021 & I.A No. 

2315 of 2021 

 

Greater Noida Industrial Development 

Authority  

Vs. 

Prabhjit Singh Soni & Anr. 

 

U.N. Singh   Prabhjeet Singh 

Soni 

G.P. Madan-R1 

Alok Dhir-R2 

Prabhjeet S. Soni 

10.  Comp. App. (AT) 

(Ins) No. 868 of 

2021 & I.A No. 

2317 of 2021 

 

Greater Noida Industrial Development 

Authority  

Vs. 

Anand Sonbhadra 

 

U.N. Singh  Nipun Gautam-R1 

 

02:00 PM 

 

   For Hearing 

11.  Comp. App. (AT) 

 No. 102 of 2022 

 

 

A.P Refinery Pvt. Ltd & Ors. 

Vs. 

AARKAY Chemicals Pvt. Ltd. & Ors. 

 

With 

Arnav Kumar Tushita Ghosh 

Kumar Anurag 

Singh 

Raghav Bhatia 

12.  Contempt Case 

(AT) No. 13 & 14 

of 2022 in Comp. 

App. (AT) No. 

394 of 2017 &  

55 of 2018 
 

AAR KAY Chemicals Pvt. Ltd. & Ors. 

Vs. 

A.P. Refinery Pvt. Ltd. & Ors. 

 

 

 

Tushita Ghosh  

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

